FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of india [Voluntary Liquidation
Process] Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF THOMSON VIDEO NETWORKS INDIA

PRIVATE LIMITED
1. ) NAME OF CORPORATE PERSON THOMSON VIDEC NETWORKS INDIA PRIVATE

voluntary liquidation on 25™ August, 2023. The stakeholders of Thomson Video Networks India
Private Limited are hereby called upon to submit a proof of their tlaims, on or before 25¥
September, 2023 to the liquidator at the address mentioned against item No. 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 28.08.2023 _ Sd/-
Place: New Delhi SUMAN KUMAR
I18BY/IPA-0D2/IP-N00365/2017-18/11033

LIMITED
2. | DATE OF INCORPORATION OF 05/09/2011
CORPORATE PERSON A
ﬂ AUTHORITY UNDER WHICH REGISTRAR OF COMPANIES, MUMBAI 1
CORPORATE PERSON IS
INCORPORATED/ REGISTERED B
4. | CORPORATE IDENTITY NUMBER OF U32204MH2011FTC221529
CORPORATE PERSON : |
5. | ADDRESS OF THE REGISTERED OFFICE | 1002, BWing, Kanakia Wall Street, Andheri- Kurla
AND PRINCIPAL OFFICE {IF ANY)OF Road, Hanuman Nagar, Chakala,Andheri east
CORPORATE PERSON Mumbai Mumbai City MH 400093
6. | LIQUIDATION COMMENCEMENT DATE | 25" August. 2023
| | OF CORPORATE PERSON
7. | NAME, ADDRESS, EMAIL ADDRESS, SUMAN KUMAR
TELEPHONE NUMBER AND THE SUMAN KUMAR & ASSOCIATES
REGISTRATION NUMBER OF THE E-1, BASEMENT, AMAR COLONY, LAJPAT NAGAR-IV,
LIQUIDATOR NEW DELHI-110024
) Mob No : 9810392360
Email: tynliguidation@gmail.com
IBBI/IPA-002/1P-N00365/2017-18/11033
8. | LAST DATE FOR SUBMISSION OF 25% September, 2023
CLAIMS

Notice is hareby given that the Thamson Video Networks India Private Limited has commenced‘l







